
added that in the past there were alfo 
ccrrain delays due to a vaiiety of causes.
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Priority Movement

1191. Thakur Jugal Kishore Slnha:
Will the Mirister of Railways be 
pleased to state the basis on which 
priorities are allotted to various goods 
for transit over Indian Railu'ays ?

The Parliamentary Secretary to 
the Minister of Railways and Trans­
port (Shrl Shahnawaz Khan); The
position briefly is as follo\is:

Owing to th? present inadequacy of rail 
tranFport cnraciiy to meet all the demands 
currently, its rationing, in the larger 
interest of the overall economy of the 
country, is necessary and to this end, 
under the powers- vested in the Central 
Government imder Section 27-A of the 
Indian Railways Act of 1890, a General 
Order applicable to all Railways is in force 
prescribing priority to the general range 
of traffic suitably grouped for the purpose. 
There nre five groups falling under items 
‘A* to ‘E* the inter group priority being 
in the descending order with item ‘A* 
enjoying the top-most pr-oray. A copy of 
the General Ordf̂ r in force is attached.

Appendix XI, annexure No. 33]. 
Und^r item ‘E*. commodity quotas arc 
also fixed separately for each of the 
Railwavs. In spt cial case*; of urpericy and 
importance ad hoc pric'rity orders are 
also issued.

Fair Wage Clause

1192. Thakur Juf̂ al Kishore Sinha:
Will the Minister of Labour be pl âs- 
ed to state how far the F̂ ai Wage 
Clause in the Central Public Works 
Department ccntracts is working?

The Minister of Labour rShri Khan- 
dubhai Desai): The Fair Wage Clause 
provided in the Central Public Works 
Department contracts has been working 
satisfactorily. It ensures the labovr a 
fair wage rate and reduces delay in the 
payment of wages.

Uniform of Postal Employees

119:̂ . Shri G. L. Chaudhary t Will 
the Minister of Communications be
pleased to state under what circurr- 
srancjs the Postal employees in Bom- 
b-̂ v discarded «he Uniform, when they 
WC'^onduiy. ’

The Deputy Minister of Commu- 
nicationa (Shri Ra| Bahadur): The P.&
T. staff in B<>mbay Circle attended their 
duties on 25th August. 1955 without 
their proper uniforms as a portest against 
the delay in supply of uniforms this year. 
The "uppiy of uniforms has been delayed due 
to tht* dela> in supply of kbadi cloth cor»;e- 
qucpr upon the charge in policy of supply- 
ini; uniforms of mill made cloth to that of 
up.ifoims made ofkhf.di cloth. It maybe

Employmfent Exchange

1194. Shri N. B . Chowdhury 1 WiU
the Minister of Labour be pleased to 
state

(a) the number of retrenched Class 
I and Class II Ga^tted and Commis­
sioned OflfiGcrs who have registered 
themselves with the Employment Ex­
changes; and

(b) the number of them provided with 
employment ?

The Minister of Labour (Shrl Khaii- 
dubhai Deaal): (a) 687.

(b) Ninety-one.
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